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CENTRAL ADi^INISTRATIUE TRIB UNA Ls PR I NCIPA L BENCHj

D.A. 1493/50

NauDslhi this the 13th day of January, 1995

Shri M.V, Krishnan, Vice Chairinan(A).

Sfnt, Lakshmi Sijaminathan, flefnber(3),

Karam Singh
S/o Shri Amar Chand,
Superintendent,
Public Rslations,
Northern Railuay, State Entry f^dp
Neu Delhi. ... Petitioner,

By Advocate Shri K,W,R« Pillai,

Ve r 3 us

1, Union of India
through the General f^anager,
Northern Railway,

(« Neu Delhi.

2, Shri Dholu Ram,
Asstt. Managerj, Northern Railuay,
Rail Yatrl Niuaa,
Neu Dslhi-I.

3, Shri 3ai Chandra,
[^anag er,
International Tourist Bureau,
Northern Railway Station Bldg,,
New Qslhi.

4, Shri Sabir Ali,
Asstt. Comml, Supdt, Northern Railway,
DRn Office,

i ' New Delhi-1.

5. Shri Saruan Raoi,
Asstt, Comml, Sijpdt. Northern l^silway,
DRn Office, I
l^ioradabad.

6. Shri R.K. Aggarual,
Asstt, Programmer, Northern Railway,
IRCA Building,
New Oelfo.i-I.

7. Shri Ramesh Kumar,
Asstt. Comml, Officer (Claims),
Northern Railway, Station Bldg,,
Vara nasi.

B. Shri Bj,K. Gulati, ,
Asstt. Comml, Officer (Claims Prevention),
Northern Railway HO, Qrs. Office,
Baroda House,
New Dsihi
^ • »"• — * I
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9, Shri M.K. Khandelualj
Asstt. Personnsl Officer,
Northern Railway Workahopj
Jodhpur.

10, Shri Carnal Irfan, ^
Asstt. ConimJi, Supdt (Catering;,
Northern RailtJay, DB|̂ Office^
Ney Delhi-1.

11 . Shri Gangs Di n,
Public Relations Officer,
Northern Railway,
Kanpur.

12, Shri 3,P. Seth,
Asstt. Comml. Officer (Reservation/,
Northern R-ailuay, IRCA Building,
Neu Delhi-1.

13, Shri R»B. Lalp
Asstt, Cortiml Officer (Claims),
Northern Railuay Station Bldg,,

a r a na s i .

14, Shri 3afruddin Ahmad,
Asstt. Comml. Officer (Claims),
Northern Railway, Station Bldg,
Varanasi.

15, Shri S.D. Deu,
Asstt. Comml, Officer (Clairnsj,
Northern Railway,
Statirjn-Bu|.ldincj,
Pa ranasi»

16, Shri B.L, Sharma,
Asstt. Comml, Sypdt, Northern Railuay,
QRfl Office,
Jodhpur.

17, Shri DoN, Gaur,
\ Asstt, Comml. Officer (Claims),

Northsrn Railway,
NDCR Building,
Ngi,i Delhi^l. Respondents,

By Advocate Shri Romesh Gautam - for official respondent.

By Advocate Shri B,S. Hainse - for private respondents.

ORDER (ORAL)

Shri N.V. Krishnnn. Vice ChBirman(A),

Uhen the matter came up today for final hearing, the

learned counsel for the iiJan aS dr^wss our attention to

the additional counter affidavit filed by the respondents

in uhich it is stated that the applicant appeaKTin the

selection testf^j?. the year 1988-89 against 75^3 quota. He

qualified for written test but failed in the viva-uoce.
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Similarlyj in 1992-93^ he failed in the written test.

He states that the records are uith him which hsve baen

shoun to the learned counsel for the applicant. Learned

cixi nsel for the applicant confirms that the facts (nentioned

in the additional affidavit are correct. In the circumstance,

UB find that thare is no merit in this O.A. Accordingly,

it is dismissed. No costs.

(Sni. LAKSHni SUAf^INATHAN)
rnEr,BER(j)

« SRD'

( N,U, KRISHNAN )
UICE CHAIHnAW(A)


